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(General information relating to Legislative ¢ other matters)
.mursday, January 20, 1994/Pausa 30, 1915 (Saka)
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DETLNTION AND RLUIEASE CF SEHLI RAMBIR SINGH BRIDVFUPRT

The folloving comrunication dated 14,1.94 addressed to
Speaker, Delhi vidhan Sabha, from Denuty Commissioner (South)
was received on 17.1.15%4 :-

# rssdsansssss Shri Pambir Singh Ridhuri, MIA and his
22 supporters were det"ined in DPolice Ztation Okhla
Infustrial Area on 14.1.,1994 from 7.0 IM to 7.20 DM
under Section 65 of the Delhi TFelice et 1278 and were
thereafter released from the Police Station.”
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